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 Parliament.  But  it  has  been  admitted  by

 everybody  that  50  to  70  per  cent  of  the

 patients  come  to  major  hospitals  of  Delhi

 like  the  Al!  India  Institute  of  Medical

 Sciences  only  because  medical  facilities  do

 not  exist  in  their  States.  If  these  States  had

 ensured  proper  medical  facilities  in  their

 important  hospitals,  the  problem  of  Delhi

 hospitals  and  the  overcrowding  would  not

 have  arisen.  The  patients,  their  relatives

 and  friends  who  come  to  Delhi  undergo

 untold  miseries.  There  is  no  place  for  them

 to  stay.

 In  this  conection  a  fact  which  is  over-

 looked  is  that  a  large  number  of  patients

 come  from  Nepal  to  All  India  Institute  of

 Medical  Sciences,  Delhi,  every  day  in  the

 hope  of  getting  better’  treatment  here.

 They  too  have  to  suffer  enormously.

 Government  of  India  is  doing  a  lot  to  im-

 prove  its  relations  with  Nepal.  [  _  this

 connection  it  is  suggested  that  if  a  hospital

 on  the  pattern  of  All  India  Institute  of

 Medical  Sciences  is  set  up  somewhere  in

 Mithila  region  on  Indo-Nepal  border,  it

 would  go  a  long  way  to  strengthen  the

 relations  between  Nepal  and  India.  Besides

 the  poor  people  of  Bihar,  Orissa,  U.P,  and

 West  Bengal,  a  very  large  number  of

 patients  from  Nepal  can  be  treated  in  the

 proposed  hospital  which  will  have  all  the

 modern  equipment  and  facilities.  Inernatio-

 nal  agencies  like  9..0.  may  also  come

 forward  to  assist  such  hospital.

 It  is,  therefore,  requested  that  the

 Government  of  India  should  -  set  up  one

 such  hospital  in  Mithila  region  in  collabora-

 tion  with  the  Government.

 (vii)  Demand  for  keeping  in  abeyance  the  order

 of  denotification  of  Shri  Durga  Cotton

 Spinning  and  Weaving  Mills  Ltd.,  Hooghly

 (West  Bengal)  and  also  considering  its

 nationalisation

 SHRI  ANIL  BASU  (Arambagh):  The

 Sri  Durga  Cotton  Spinning  &  Weaving  Mills

 Lid.,  is  situated  in  the  district  of  Hooghly,

 West  Bengal  empoying  more  than  1300

 workers.  The  Union  Government  had  taken

 over  the  said  mills  in  the  year  1978  and  the

 I.R.B.I  (then  1.R.C.I,)  was  the  authorised

 controller.  Pending  nationalisation  of  the

 mills,  the  Union  Government  had  been
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 extending  its  takeover  period  from  time

 to  time  and  the  present  take-over  period

 expired  on  12th  July,  1986.  In  response  to

 the  request  of  the  hon,  Chief  Minister,

 West  Bengal,  of  the  Members  of  parliament

 of  the  trade  union  representatives  the  Union

 Government  always  assured  that  the  future

 disposition  of  the  unit  was  under  the  active

 consideration  of  the  Government  of

 India  which  created  an  impression  that

 the  nationalisation  of  the  unit  was  on  the

 offing.

 The  workmen  of  the  Mills  have  always

 rendered  all-out  co-operation  to  make  the

 unit  viable  and  in  a  tripartite  Memorandum

 of  Settlement  dated  17-3-82,  they  have

 accepted  workload  and  a  scheme  for

 modernisation.  Suddenly  the  said  unit-Sri

 Durga  Cotton  Spg.  &  Wvg.  Mills  Ltd,  has

 been  denotified  throwing  1300  workmen

 out  of  employment.

 In  view  of  the  above,  I  urge  upon  the

 Union  Government  to  see  that  (1)  the

 order  of  denotification  be  kept  in  abeyance
 and  the  take-over  period  be  extended  for

 the  time  being,  (2)  a  study  be  conducted

 by  the  Ministry  of  Finance  and  the

 Ministry  of  Textiles  for  achieving  Viability
 and  thereby  paving  the  way  for  its  natio-

 nalisation  Which  will  save  the  industry  and

 their  workmen.

 (viii)  Demand  for  financial  assistance  to  Bihar

 Government  for  Setting  up  a  University  in

 North  East  Bihar

 SHRI  SYED  SHAHABUDDIN  (Kishan

 281)  :  Since  Independence,  the  country
 has  seen  phenomena!  progress  in  University
 education.  Today  we  have  nearly  150  Uni-

 versities  ६.८.  one  University  for  every  50

 million  people.  However,  the  facility  for

 University  education  is  not  uniformly  dis-

 tributed  throughout  the  country  or  equally
 accessible  to  all  aspirants  for  higher
 education.

 North  East  Bibar  is  one  of  the  regions
 which  have  suffered  long  neglect  in  the

 matter  of  higher  education,  Since  1950,  8

 more  Universities  have  been  established  in

 Bihar.  Today  the  State  has  Universities  at

 Patna,  Gaya,  Ranchi,  Bhagalpur,  Darbhanga
 and  Muzaffarpur,  apart  from  the  Agricul-
 tural  Universities  at  Ranchi  and  Bhagalpur
 and  the  Sanskrit  University  at  Darbhanga.


